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CENTRAL ADMINISTRATIVE TRIBUNAL 
JODHPUR BENCH, JODHPUR 

Original Application No. 290/00365/2014 
With MA No.290/00387/14 

Jodhpur, this the 7th day of April, 2016 

Hon'ble Dr~ K.B.Suresh, Judicial Member 
Hon'bl~ Ms. Praveen Mahajan, Administrative Member 

l. NLmal Kumar Kheriwal S/o Sh. Surja Ram Kheriwal, aged 
I a:Oout 38 years, at present employed as casual Date Entry 

Oberator in the office of ITO (Tech.) Bikaner. 
2. K~mal Kishore Swami S/o Shri Hanuman Das Swami, aged 

I al:Dout 27 years, at present employed as casual Data Entry 
O~eratory in the office of CIT (A), Bikaner. 

3. R~vindra Kumar S/o Shri Bhanwar Lal, aged about 26 years, 
atj present employed as Casual Waterman in the office of CIT 

, 'ikaner. 
4. Mahender Singh Parihar S/o Shri Gulab Singh Parihar, aged 

ahout 29 years, at present employed as Casual Waterman in 
tHe office of CIT (Appeal), Bikaner. 

5. Sharwan Kumar Meghwal S/o Shri Gebi Ram Meghwal, aged 
I . 

about 37 years, at present employed as Casual Waterman in 
t~e office of ITO (Tech.), Bikaner. 

I 6. Shiv Kumar Swami S/o Shri Hanuman Das Swami, aged about 
I 33 years, at present employed as casual Data Entry Operator 

irl the office of ITO, Ward-1 (3), Bikaner. · 
7. R~m Swaroop Meena S/o Shri Mahan Lal Meena, ag.ed about 

3~ years, at present employed as Casual Waterman in the 
office of JCIT, Range-l, Bikaner. , . . 

8. J~tendra Jhungh S/o Shri Champa Lal Jhungh, aged about 34 
yjears, at present employed as casual Sweeper in the office 

o
1

f CIT, Bikaner. 
9. Rajesh Kumar Jhungh S/o Shri Champa 'Lal Jhung, aged 

Jbout 27 years, at present employed as Casual S:weeper in I , , 

·tre office of JCIT, Range-l, Bikaner. . 
10. Mahender Kumar Ramawat S/o Shri Gopal Das Ramawat; ~ 

~ged 30 ~ears, at. present employed as .cas~ai D~ta Entry 
q>perator 1n the off1ce of ITO, Ward-1 ( 4), B1kaner'. : :· · 
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ll. Vimal Kumar Swami S/o Shri Niranjan Lal Swami, aged 34 
I . I ' • ' 

years, at present employed as casual Data Entry: Operator in 
thJ office of ITO, Ward-2(2), Bikaner. · , · . 
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12. H~ri Prakash Suthar S/o Shri Kishan Lal Suthar; :aged 'about 
32/years, at present employed as casual Data Entry Operator 
in lthe office of ITO, Ward-1(2), Bikaner. , · · 

13. Raa Kumar Barupal S/o Shri Dala Ram, Barup~i,, aged 38 
yejl,ars, at present employed as casual Water~an in the ofhc~ 
of !A CIT, Circle-1, Bikaner. 

14. Kr~shan Kumar Kansara S/o Shri Manoha~ Lal K~nsara, aged 
a~out 26 years, at present employed as casual Data Entry 
Operator in the office of JCIT, Range-l, Bikaner. · 

15. SHravan Kumar Shankhla S/o Shri Magha Ram Shankhla, 
aded about 23 years, at present employed as casual Data 
E4try Operator in the office of ITO, Ward-2(1);. Bikaner. .' 

Address for corres ondence: , · · · 

Nirmal Kumar Kheriwal S/o Shri Surja Ram Kheriwal, ~g,ed about 
38 yea s, R/o 33, Chankaya Nagar, Old Shiv Bari Roac?-, Bikaner-
334 003. 

. ...... Applicants 
By Advocate: Mr. J.K.Mishra I ' -~ 

Versus 

1. Union of India, through Secretary to Govt. . of India; 
Ministry of Finance, Deptt. of Revenue, North Block, New 
Delhi. , . : ' 

2. Chief Commissioner of Income Tax (CCA), C. ~.Building, 
Statute Circle, B.D.Road, Jaipur. ' 

3. Chief Commissioner of Income Tax, , Pao'ta ': C · Road, 
' ' 

Jodhpur. ·., 

... · ..... Re$ponderi.ts 

By Advocate: Mr. Sunil Bhandari 
.I 

ORDER 
,! 

We heard the matter. 
I 

2. t appears that the Hon'ble High Court in similar and 

conne
1

cted matters in D.B. Civil Writ Petiti~n N~. 5530J2~13 vide 
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the coJt will only come within the ambit of th~ · department 

employjes. All others are external employees and be~e.~n ·ihem 

and the repartment, there might be a contr~~ior a~d i~ that case:, 

they are not eligible for bonus. All other employees who come 
. I I •. 

within these orders of the Hon'ble High Court and· in,situ as on 
I . . . 

19.03.2(])15 will be entitled to payment of bonus. OA and MA 

No.387L014 are disposed of accordingly. No costs. 
I 

(PRAV(EEN 
Administrative Member 

I 
Rl 

Judicial Member 


